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Income-tax Ralds on premises o0f =
Delhi Businessman
2
2622 SHRI P. M SAYEED:
SHRY NIHAR LASKAR:

SHRI A. R BADRI-
NARAYAN:

SHRI JYOTIRMOY BOSU*

Wil the DEPUTY PRIME MINIS-
TER AND MINISTER OF FINANCE
be pleased to state

(a) whether large scale ‘Hawala®
transactions allegedly designed to
ut:lise black money were discovered
following income-tax raids on the
premises of a Delhi businessman in
January, 1978,

(b) 1f so, the details thereof;

(c) whether rupeeg 3¢ to 40 lacs
were found through these operations;
and

(d) if so, what action has been
taken against those held responsible”

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRL
ZULFIQUARULLAH): (@ to (©
The Income-tax authorities searched
the premises of M/s. Prahlad Raj Saraf
and Co. and its associated concerns
on the 21st and 22nd January 1979.
During the course of the search ppera-
tion, a large number of books of ac-
count and documents were geized.
Preliminary scrutiny of the books of
nccount revenled large seale "Hawala®
trapsactiong which were mgﬁ 24 p de-~
vige to enable various parties o
dute their black money in the
of account.





